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hen  most
people

think of
human

rights, they envision cour-
trooms, treaties, and [a-
Wyers in crisp suits, But
look closer, and you'll ind
activists, caregivers, eco-
nomists, wachers, and
even coders .. all shaping
what it means o live with
dignity today. One of the
greatest strengths of hu-
man rights education lies
in its ability to connect
across  disciplines.  In
science and technology, it
addresses issues like Al
surveillance, data privacy,
and environmental justice
and prepares students to
design systems that uphold
dignity and faimess. In
medicine, it s conpected
with ethical care, repro-
ductive  rights, mental
health, and access w0 treat-
ment. In business and
commerce, it guides peo-
ple on Corporate Social
Responsibility  (CSR), la-
bour  rights, inclusive
growth, and ethical leader-
ship. Humanities and So-
cial Sciences explore the
roots of inequality, gender
dynamics, and  conflict
through  a  rights-based
lens. Arts and media use
storytelling and visual ex-
pression to shape public
discourse and policy. Each
field offers a unique entry
point, and together, they
enrich our understanding
of rights. The futtire lies in
collaboration, not silos,

Courses

Human rights education
today is offered by institu-
tions - worldwide - from
short-term  certificates. to
full-fledged  degree pro-
gramimes. Globally, univer-
sities like Ouford, Harvard,
and L5E offer interdisci-
plinary Programmes,
while the EMA in Venice
brings together scholars
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For a just future

Human rights education is not a
narrow path but an expansive,
interdisciplinary field for those who
want to make change that matters.

from over 40 institutions.
In the Global South, un-
iversities in South Africa,
Latinn America, and South-
east Asia emphasise post
colonial and indigenous
rights perspectives. In In-
dia, JNU, Delhi University,
TISS, and ITHE offer spe-
cialised postgraduate and
diploma courses. In Tamil
Madu, the University of hMa-
dras, Anpamalal Universi-
ty, Bharathidasan Universi-
ty, IGNOU, TNOU and Dr.
Ambedkar Law University
offer Certificate courses,
Diploma, PG Diploma, UG
and MG courses in Human
Rights  through  distance
education. Research de-
grees in interdisciplinary
streams are also available,
Globally,  institutions
like Open Society Founda-
tons,  Fulbright, DAAD
(Germany), and Erasmus
Mundus (EU) offer grad-
uate and postgraduate fel-
lowships focused on rights,
peace, and justice, Univer-
sities such as Harvard, Co-
Tumbia, Essex, and Geneva
provide institutional grants
and postdoctoral oppor-
munities, while organisa-
tions like Amnesty Interna-
tional, Human  Rights
Watch, and the UN Human
Rights Office (OHCHR) off-

er research collaborations
and stipends, In India, sup-
port is expanding through
the National Human Rights
Commission {HRL),
ICSSR, and UGC. National
and State  commissions,
EPRD, and legal institu-
tions also regularly call for
research proposals, Many
universities internally fund

GETY MAGETASTOCKPHOTS

projects on justice, digital
rights, caste, and LGBTQ+
isstes. A growing trend is
cross-disciplinary funding,
where proposals in tech,
education, or disaster res-
ponse  must  include a
rights-based lens. Think
tanks, MGOs, media, and
C5R foundations also offer
paid research roles, which
are vital stepping stones
for young scholars.

Choosing himan rights
education today is both
hopeful and strategic. It's
not just about activism; it's
a gateway to diverse, mea-
mingful careers, [ not'a
narrow path; it's an expan-
sive, interdisciplinary field
for those who want o
maake change that matters.
After all, the world doesn't
need more techies or in-
vestment bankers quoting
Gandhi, Ambedkar or Ab-
dul Kalam. It needs profes-
sionals who can actually be
them,

The writer |= Assaciabe Predossar, PG
Departmant of Human Rights and
Disties Education, Elhirag Cofepe for
Wameen, Chennad
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Rajasthan Shocker: Shopkeeper Faints After Being Slapped by Police Officer in
Kota (VIDEO)

https://www.lokmattimes.com/national/rajasthan-shocker-shopkeeper-faints-after-being-
slapped-by-police-officer-in-kota-video-a507/

By Lokmat English Desk | Updated: June 29, 2025 23:34 IST

Kota, Rajasthan (June 29, 2025): A shocking incident has surfaced from the Kaithunipol
area of Kota, Rajasthan, where a ...

Kota, Rajasthan (June 29, 2025): A shocking incident has surfaced from the Kaithunipol
area of Kota, Rajasthan, where a police officer has been accused of assaulting a
shopkeeper. The alleged incident took place on May 29 when Station House Officer
Pushpendra Bansiwal reportedly slapped and beat a shop worker named Rizwan in a
crowded marketplace. CCTV footage of the incident has now gone viral and sparked
public outrage.

Meet SHO Pushpendra Bansiwal of @KotaPolice who slapped a shopkeeper so hard that
he instantly fainted and became uNCoNSCious.
It was alleged that the SHO asked the shopkeeper to remove a bike parked in front of his
shop in the Kaithunipol area of Kota in Rajasthan. The... pic.twitter.com/WHC4mWeXev

— NCMiIndia Council For Men Affairs (@NCMIndiaa) June 29, 2025

According to the media reports, Rizwan works at a shop that makes wardrobes. On the
day of the incident, a motorcycle was parked outside the shop. SHO Bansiwal asked
Rizwan to remove it. Rizwan told the officer that the motorcycle did not belong to him,
and he could not move it because it was locked. Despite his attempt to cooperate, Rizwan
was allegedly slapped by the officer.

The video shows Bansiwal and other police personnel dragging Rizwan by his collar as
they tried to force him into a police jeep. When Rizwan refused to get in, the officer
slapped him. Moments later, Rizwan collapsed on the road in the middle of moving traffic.
He fainted on the spot and became unconscious. A cording to the reports, he later claimed
he had recently undergone ear surgery and that the police ignored his condition.

In response to the accusations, SHO Bansiwal denied the charges. He claimed that
Rizwan misbehaved during an operation to clear shopfronts ahead of a Maharana Pratap
Jayanti rally. The officer said Rizwan was being taken to the police station for misconduct.

According to the NDTV Rajasthan, following the incident, Rizwan filed complaints with the
National Human Rights Commission and the Lokayukta. He also registered a case in
court. Kota Superintendent of Police Dr Amrita Duhan has assigned the investigation to
DSP Rajesh Taylor. The inquiry has begun based on the CCTV footage.
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Medinirai Medical College Harassment Row: Doctors Demand Inquiry by NMC,
NHRC, Health Minister

https://medicaldialogues.in/news/health/doctors/medinirai-medical-college-harassment-
row-doctors-demand-inquiry-by-nmc-nhrc-health-minister-150790

29 June 2025

New Delhi: Raising the allegations of repeated harassment of medical students
at Medinirai Medical College Hospital, Palamu, by the Principal, the doctors have now
demanded a confidential investigation into the matter.

The United Doctors Front (UDF) has written to the National Medical Commission (NMC),
National Human Rights Commission (NHRC), Jharkhand Health Minister, and a copy of
the letter has also been sent to the District Collector of Palamu. The association has urged
NHRC to take note of the matter and initiate an independent inquiry into the human rights
violations.

Apart from the issue of student harassment, the association also highlighted inadequacies
in the infrastructure- including the absence of water, electricity, academic support, and a
transparent grievance mechanism. Allegations of students being fined Rs 5000 without
any official receipts has also been highlighted in the letter.

Writing to NMC, the association has urged a compliance review and investigation of
administrative and ethical lapses. UDF has urged the Health Minister of Jharkhand to
conduct a high-level investigation immediately and consider suspending the Principal
pending investigation to avoid influence over students and evidence.

Further, the association has sought direction upon the District Collector of Palamu to
ensure protection for students by setting up a local redressal committee involving civil
society and legal experts.

This comes amid the recent strike by the medical students at Medinirai Medical College,
demanding the resignation of their principal, who was accused of harassing the students
and threatening to ruin their careers.

Medical Dialogues had earlier reported that the students had accused the principal of
making inappropriate remarks to the female students and creating a hostile environment
on campus. It was alleged that the principal had also imposed a strict prohibition on any
interaction between male and female students.

The latest controversy started when a female student was made to wait outside the hostel
gate for one hour at night for coming late from duty. While the hostel has a strict no-entry
policy after 9 PM, the concerned female student was on duty at the medical college
hospital, which is very far away from the hostel campus.
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After being made to wait outside the hostel gate for one hour, the student was allowed
inside only when the students started protesting about the issue. This allegedly led to an
argument between the students and the principal.

In a video, shared on social media platform X (formerly Twitter), the Principal could be
seen threatening the students to ruin their careers, while the students could be heard
pointing out the lack of infrastructure and facilities at the medical college and how the
students are unable to appear in the PG examination due to the delayed academic
calendar.

According to the students, there is no water in the boys' hostel, and there is a lack of
electricity. They also could be heard saying that their entire year got wasted because of
the delay in conducting exams.

In the latest letter addressed to NMC, NHRC and Jharkhand Health Minister, UDF
mentioned that it received multiple written and verbal grievances from students of
Medinirai Medical College and Hospital, Palamu, against the conduct of the Principal, Dr.
P.N.Mahto.

Addressing the issue, UDF mentioned in the letter, "The students have raised serious
concerns, including repeated harassment, threats, public humiliation, body shaming,
suppression of student voices, and denial of basic amenities...However, all complainants
have requested to remain anonymous due to a prevailing climate of fear, intimidation, and
potential retaliation, which further confirms the lack of a safe and functional grievance
mechanism at the institution.”

"These grievances, shared independently by multiple students, point to a consistent and
troubling pattern of abuse of power and violation of medical education norms, including
those laid out under the Central Residency Scheme 1992, NMC PGMER 2023, and
student welfare guidelines,” UDF mentioned in the letter as it urged NMC, NHRC and
Jharkhand Health Minister to take action.
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Supreme Court Criticizes UP Government Over Muzaffarnagar School Incident

https://lawchakra.in/other-courts/supreme-court-criticizes-up-government-over-
muzaffarnagar-school-incident/

By Vaibhav Ojha | 29 September 2023, 9:43 AM

2 minutes, 30 seconds Read

The Supreme Court has expressed its criticism towards the Uttar Pradesh government for
its apparent non-compliance with the Right to Education Act. This comes in light of the
incident involving a teacher from a private school in Muzaffarnagar, who was seen in a
viral video encouraging students to slap a Muslim classmate. The apex court has now
directed the appointment of a senior Indian Police Services (IPS) officer to oversee the
investigation into this case. The next hearing is scheduled for October 30.

The court’s bench, comprising Justices Abhay S Oka and Pankaj Mithal, raised concerns
about the delay in filing the First Information Report (FIR). They also questioned why the
FIR did not include allegations of a communal nature and pointed out the absence of a
video transcript. Justice Oka remarked,

“This is about the quality of education, and this includes sensitive education. The manner
in which it has happened should shake the conscience of the state. The state must take
responsibility for the education of the child.”

The court’s directive emphasizes that the investigation should determine whether the
offense of hate speech under Section 153A of the Indian Penal Code is applicable. The
court stated,

“‘After a long delay an FIR has been registered on September 6, 2023, alleging
commission of offences under Section 75 of Juvenile Justice Act, 2015, and Sections 323
(voluntarily causing hurt) and 503 (criminal intimidation) of the IPC have been invoked.
The probe shall be supervised by a senior police officer nominated by the State
government to look into whether these two offences deserve to be invoked. The IPS
officer so invited shall submit a report to this court.”

The plea, which brought this matter to the court’'s attention, was filed by the great-
grandson of Mahatma Gandhi. He sought a swift and independent investigation into the
incident and called for remedial measures in schools to address violence against children,
especially those from religious minorities. The teacher at the heart of this controversy,
Tripta Tyagi, allegedly made derogatory remarks about Muslim children while instructing
his classmates to assault the Muslim student. Following the incident's widespread
attention, the school in Khubbapur village was sealed.
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The National Commission for Protection of Child Rights had subsequently urged the Uttar
Pradesh Police to lodge an FIR against Tyagi. The National Human Rights Commission
also took suo motu cognizance of the incident. Tyagi, in her defense, released a video
statement claiming that while she might have erred, there was no communal angle to the
event.

The Supreme Court emphasized the importance of quality education, stating,
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Round the Corner, Stampede:-3 devotees killed, over 50 injured in mishap puri
Gundicha Temple

https://odishabarta.com/round-the-cornerstampede-3-devotees-killed-over-50-injured-in-
mishap-puri-qgundicha-temple/

June 30, 2025

Bureau,Odishabarta

PURI,(29/06/25):At least three devotees were killed and over 50 injured in a stampede at
Saradhabali near Gundicha Temple in puri, in the early hours of Sunday, where the three
chariots with the Holy Trinity onboard are stationed.

The deceased have been identified as Prabhati Das, Basanti Sahu, and Premakanta
Mohanty.

According to reports, the mishap occurred at around 4:20 AM when an overwhelming
crowd of devotees had gathered for darshan of Lord Jagannath and His Siblings.

Eyewitnesses alleged that the situation turned chaotic when two trucks carrying
‘charamala’ entered the densely packed area, leading to panic and a sudden rush among
the devotees.

Sources indicate that the Mahaprabhu’s ‘Pahuda’ was completed at around 12:30 AM,
and it was reopened for darshan at 3:45 AM, following which massive crowds surged
forward. In the resulting commotion, two women and one man were reportedly trampled.

Nearly 50 others sustained injuries in the melee and were rushed to nearby hospitals for
treatment

Disturbingly, several eyewitnesses alleged that there was no visible police deployment at
the site to manage the surging crowd. The absence of effective crowd control is being
cited as a major factor behind the mishap.

CHIEF MINISTER HIGH LEVEL MEETING

Chief minister head of the grand Rath Yatra festival, Odisha Chief Minister Mohan Charan
Majhi conducted a high-level meeting in Puri to meticulously review all
preparations.Comprehensive discussions were held on sanitation, health services,
transportation, crowd regulation, and ensuring disciplined darshan for pilgrims.

Naveen Patnaik slams Odisha administration over crowd control failure during Rath Yatra
stampede. In a deeply unsettling turn of events during the sacred Ratha Jatra in Puri,
three lives were lost and several others injured in a stampede near the Gundicha temple
in the early hours of Sunday.
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The incident, which unfolded amidst a dense gathering of devotees, has sparked a
political firestorm in the state, with Leader of Opposition and BJD President Naveen
Patnaik holding the Odisha Government responsible for the tragedy.

Calling it a “glaring example of administrative failure,” Patnaik expressed condolences to
the bereaved families and demanded immediate remedial actions. “Today’s stampede,
following the crowd mismanagement on Rath Yatra day that injured hundreds, proves the
government’s shocking abdication of responsibility,” he stated.

According to eyewitnesses, the chaos broke out when a truck carrying wooden logs
entered the Saradhabali area where devotees were seated on plastic mats. As workers
began unloading in the narrow space, panic ensued, and people were trampled amid the
confusion.

The response, as per onlookers, came primarily from civilians, not from official emergency
teams.

Patnaik also took aim at the administration for citing “Mahaprabhu’s wish” as an excuse
for delayed rituals and inefficient crowd control. “Such statements reflect total disregard
for public safety,” he said.

In addition to demanding swift action for upcoming events like Adapa Bije and Bahuda
Yatra, Patnaik called for an urgent inquiry into the lapses and a long-term crowd
management overhaul.

As Odisha mourns the loss of lives in one of its most cherished religious events, questions
loom over governance, safety infrastructure, and accountability at mass public gatherings

Key Security and Service Measures Announced:

Deployment of 275 Al-based surveillance cameras across Puri
Five-tier security structure with 10,000 personnel on duty

Activation of Quick Response Teams and drones for crowd monitoring
Coast Guard presence along the beach zones.

Medical support, including 69 primary health centres, 64 ambulances, 265 extra beds,
and 378 doctors and paramedics SUPERSpecialist

The review meeting was attended by Deputy Chief Minister Kanak Vardhan Singh Deo,
Deputy Chief Minister Parvati Parida, Housing and Urban Development Minister Dr.
Krushna Chandra Mohapatra, Higher Education, Sports and Youth Affairs and Odia
Language, Literature and Culture Minister Suryabanshi Suraj, Law Minister Prithviraj
Harichandan, Puri MP Sambit Patra, Rajya Sabha MP Subhasish Khuntia, MLAs, Chief
Secretary, Development Commissioner, Additional Chief Secretary of the Home
department

Law Minister Responds;
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Law Minister Prithviraj Harichandan confirmed that Chief Minister Mohan Majhi has been
apprised of the situation, and assured of immediate action and a thorough investigation. “I
have a word with the Chief Minister in the early hours. We will take necessary action,”
said Harichandan.

ADMINSTRATATIVE ACTION

Odisha Govt Transfers Puri Collector, SP After Stampede Incident. The Odisha
government has issued transfer orders for the Puri Collector and Superintendent of Police
(SP) in the wake of recent incidents. Chanchal Rana, IAS, Collector and District
Magistrate of Khurda, has been appointed as the new Collector and District Magistrate of
Puri.

¢ has been appointed as Officer on Special Duty in the General Administration and Public
Grievance Department. This post is equivalent in status and responsibility to that of an
Additional Secretary in the IAS cadre of the state.

Meanwhile, Vinit Agrawal, the current SP of Puri, has been transferred, and DIG ,STF
,senior IPS Pinak Mishra, who previously served as the SP of Puri, has been appointed
as SP in the rank of DIGP with immediate effect. Vinit Agrawal was posted as OSD, State
Police headquarters, with immediate effect. The Home Department issued a notification
in this regard.

The transfer decision was taken hours after a stampede incident in Saradhabali near
Gundicha temple on the wee hours of Sunday that claimed three lives.

A BJD delegation, led by senior leader Sanjay Kumar Das Burma, visited the incident site
at Gundicha Temple and met with senior servitors to investigate the circumstances
surrounding the mishap.

The party attributed the tragedy to administrative mismanagement and the absence of
senior officials, urging the government to ensure better coordination for the remaining
rituals of the Rath Yatra.

The Biju Janata Dal (BJD) has sharply criticised the Odisha state government for its
handling of the tragic stampede at the Saradhabali just for hand wash the Puri, the has
appointed new Collector while  Appointed A new SP ( DIG, Rank) government has
suspended A.S.P ,Commandant Senior citizens intellectual pointed out the government
has played its administratative action promptly right from constable to SP,RI to Collector
why not applicable for Temple Administrator (?).

MEDIA ATTACKED

Puri Jagannath Temple Servitors assault on-duty female journalist: No action taken even
after 24 hours after incident.

A group of servitors of Jagannath temple surrounded female journalist Linu Nayak and
her cameraman Siba Kishore and assaulted duo in full public view.
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A group of temple servitors assaulted a female journalist while she was doing her duty at
the Shree Jagannath Temple in Puri yesterday. However, no action has been taken
against the servitors involved in the case even 24 hours after the incident.

The female journalist, who has been identified as Linu Nayak had gone to the
Singhadwara with her cameraman Siba Kishore to cover the ‘Ratha Katha Anukula,” a
sacred ritual marking the beginning of chariot construction for the Rath Yatra.However,
a group of servitors of the Jagannath temple surrounded them and assaulted the duo in
full public view. In a video of the incident, one of the servitors was even seen raising his
hands with the aim to slap the female journalist while another was seen dispersing her by
pulling her hands.

Later, Linu Nayak filed a case at the Singhadwara Police station, based on which Puri
Superintendent of Police (SP) Vinit Agrawal had said to register a case and taken action
against the persons involved in the matter after verifying the footages of the CCTV
cameras.

However, as no action was taken even 24 hours after the incident, the journalists who are
working in Puri City today took out a ‘Nyay Yatra’ from the Circuit House to the office of
the district collector and demanded justice for the victim female journalist. They also
sought action against the accused servitors and protection of their own rights.

Similarly, the members of Odisha Union of Journalists (OUJ) met Puri Collector Siddharth
Shankar Swain and apprised him about the matter and sought appropriate action. They
also threatened to launch a state-level protest if action is not taken against the accused
persons.

Likewise, human rights activist Jayant Das filed a complaint over the issue before the
National Human Rights Commission of India.

Meanwhile, Puri Collector assured to take action as per the law after discussion with the
concerned senior officials

BJD Condemns Police Assault on Journalists

Source;Tathys
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https://www.jagran.com/odisha/bhubaneshwar-puri-rath-yatra-stampede-3-dead-
several-injured-in-odisha-23970411.html

By Jagran News Edited By: Rajesh Kumar Updated: Sun, 29 Jun 2025 11:39 AM (IST)
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Univarta
oy fren wfaifiar-2025 & fore wfafdar smifa

https://www.univarta.com/news/other-states/story/3502202.html
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DI, 29 S (A1) JTH AFATYSR SN (TSR A A e Uiadifar-2025 & 4
o & o ufafsat smefd &1 €|

AHATRIGR TART BT 3R F AAAR DI ORI U (97 # Hel 1 fob A-arIeRI &l dgral
& aret g fohed Uit & il 3 URdTg HTwTaff SR Sisht H &1 fihed | of bl
g1 it fredt & iUl SuRfives 8T oawu® |1 Ugdl RIGR R &1 aRd I9Y, ORI
1,50,000 ¥UT 3R FRRT TH a1 ¥4 3|

favqa TR & forg gURY ard o .
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AHE § JHHT faare: H1 gierd A 8 @1 &1 U1 1, 5 GR&T Idfedl & dgd dredrs
Anuj JAISWAL | 3{T&RT (YD), GHHE15 < Ugd

https://www.bhaskar.com/local/uttar-pradesh/sonbhadra/obra/news/kon-police-sent-8-

people-to-court-action-taken-under-new-security-code-135337289.html

Y & YT B & o STHT faare &1 Hrer T Smam 81 9o 3 S & R U &
R Tl & ot ol @) S faaTe e 6T 81 99 fdare & SRl &3 | a9 &1 "R
ST g Tl

gferd = &1 Uil Bl S 1 Uary fohan| fc T U S oTd IR ofs Yo | 39 W gfery
7 &7 ¥ 2ifd SHa®IT ST 7@ & [y HRATS &1

JUTH DI 3R AP AHTIMIBR SHTART & (=N BT e Hd gu Gferd A 8 Al o e
HRATS B 37 H BT YR TRIRS GRaf Wfgdr 2023 HT URT 178, 126 3R 135 & dgd
T HR ATaTerd Yol 71 ] |
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Madhya Pradesh: B8 |Td # &I ARa | w11 Afgang arqar, fiex Faral & R 9 sad
g’ AXPR

https://primetvindia.com/madhya-pradesh-more-than-two-lakh-women-missing-in-six-
yvears-double-engine-government-again-under-question/

Last updated: 9] 29, 2025 1:40 3{URTa

By Chandan Das19 d¢ Ugdl

Madhya Pradesh : 2015 & GUHA & HIG! 98 SIR-XIR ¥ ‘o] 134l 91 Ugrail s d
D1 BT B A1 TS I qle, JaATs 2023 H, HAIT T8 HATTT GRI AHHT H U B T
uw U o &gl a1 4T fh 2019 ¥ 2021 & & <=1 WR H 18 I8 ¥ 3HfIH Y P! 10,61,648
AT 3R 18 Y ¥ HH Y BI 2,51,430 ASfHAT AU 3|

S9d 3o IRPR TR 33 T JdTd

AT AN BT 3T Gl & HISTTT Pt S ol WBR gRT dTferd Heg wexr oY iR g1 a8l
<9 auf # 160,180 AfZAY 3R 38,234 ATETRT AT §TI fohR &) 1 3R offd T | 98 WU
R 7. fosd ara ¥ & Wk Afgen smah 3 ©% 9Id & 9=t & A0l g9 F AEd 8§
fAfSRaar & o T U= RBR B AifcH Holl UT| SHH 61 741 ¢ foh o9 gferd & 3idbal
T Tifed BT @ fob fUea o i & A9 U= d 3,500 AfGATY 3R ATSIeNT a1 §5 ol
3fiehel & IR T TR | &R fa7 Sigd= 28 wfgany iR = Aranfert aruar gid g

2003 q TR HISTUT Bl IRPR

A U H 2003 T TITAR 22 I8f J HISUT B TRBR JATH g1 3R 2014 A ST o arail
WRBR 9 g1 ¢ HToTaT 3 ITo9 H e faumqyr gamg o Sitar o1l s $ a8-i & 39
YT SO aTcll T | el TR A It 3R fHIRT & Aud 811 Bt Ps e IS ¢ | I
Sraddrell 3 39 gl &) TS & WieR fosar, fhr it amuar st ar feenRY o1 uar T8t
ST ST b7 |

676 HHW ¥ 3T

e Yo & I H fUBa 34 A H THYCT & H1d 676 AT A 3T § | dfde ft
3ol BRI Y a8l Te it Rreerad oot 781 ot 181 T it 3Ry € b Ismiifaes $iR gferd
Gd1d & HRUN HTH AT HH Gof BRI § S & | HedqU! eR SaR H Aradl anll ol IRem
2,384 81 TH Y had 15 FRerad g gl o1 18 & | 3= faueht ITsai W et SoM arelt v
30 gt IsT H AR JREM Bt YR fIRTaT S & d1asle T a8 U &
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39 s, AP AFATYSR SR BT W Bl § b g BT GHIEHdl "ead Sudid g, @Rd
Ufaforar Gd B T8 R IR §, AU SH1ITT & s TH-ad el g | Iod e 3 aaar dasfebal
DI FAM 3R I AN & Y fUsd e SHTRIE TR 9 I T 3 e fear
T, Afes H1E afomg =gt fire|




